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J.A, No. 513/1995 Date jf decision 11,10,1995

Hon'ble Shri N,\y, Krishnan, Acting Chairman
Hon'bJe Smt, Lakshmi Suaminathan, Member (3)

Mohd.Sabir s/o Sh.Sahubuddin
uorking as Postal Asstt,
at 3ohna(Gurgaon) Post Office,
and r/o Sohan Oistt.Gurgaon,
Har yana,

• • , A pp li c an t
(By Advocate Shri Yogt^sh Sharma )

Us.

1. Union of India through the
Director General Postal Services,
Dak Tar Bhauan, Neu Delhi,

2, The Director of Postal Services,
Haryana Circle, Ambala-133001.

3* Tlie Senior Superintendent of Post Office
Gurgaon Div,Gurgaan(Haryana )

/_ „ , .Respondents(By Advocate Shri M.M.Sudan )

fl R D C R (QRALl

(Hon'ble Sh.N.U .Krishnan, Acting Chairman^

Learned counsel for the applicant agrees
that all the reliefs as prlyad for by the applicant have

been granted by the respondents. Hence this u.A. has

become infructuous. In the circumstances, 3A is

dismissed as infructucus, [ fj

(Smt.Lakshmi Suaminathan) (N.V.Krishnan >
Member (3) Acting Ch airman

sk


